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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH :
AT HYDERABAD,

OLAQNOirééSZQS:ifi“‘W : i - DATE OF &UD&MENT: 1'5ﬁ95-
BEETWEEN : -
'jK.fagaptappé SR TR Appliggnt
AND

1. Union of India represented by S
General Manager, S.E.Rallway, : .
~Calcutta-43.

2. The Chief Personnel Officer.
- S,.E,Railway,
Calcutta-43.

'3, The Divisional Railway Manager,
- 8.E.Railway, Vigakhapatnam.

4., The sr. Divisional Mechanical Engineer,
SE Railway, Visakhapatnam.

5. Shri AN Raju, Carriage Forehan;

SE Railway, VSPS, Visakhapatnam,

6;'Shri UGK Patnalk, Carriage Foreman,_
Departure Yard, SE Railway, : , .
Visakhapatnam. i .o IR Respondents.

COUNSEL FOR THE-APPLICANT: ’SHRIPB Vijéya Kumar -

COUNSEL FOR THE RESPONPFNTS SHRI CV Malla Reddy
S /Addl ,CGSC

CORAM: - ’
HON'BLE- SHRI JUSTICE V.NEELADRI RAO, VICE CHAIRMAN
HON'BLE SHRT R.RANGARAJAN, MEMEER (ADMN, )

- ’ CONTD....



O‘A.N0'388‘ 95.

i
JUDGMENT Dt:1,5.95
(AS PER HON'BLE SHRI JUSTICE V.NEELADRI RAC, VICE CHAIRMAN):
|
Heard Shri P.B.Vijaya Kumar, learned counsel
for the applicant and Shri C.V.Malla Reddy, learned

I
standing counsel for the respondents.

e it e esevw boseuisiny tue oraer cated
28.1,1995,; whereby the applicant was posted to
Koraput. |

|
3. The applicant was éromoted as Carriage Foreman

‘ o
by Re2 and he was allotted Waltair Pivision. R-4

posted the applicant at Kéraput.
T

4. It is stated for tﬂe applicant that he had

come over frém Orissa tosﬁaltair due to domestic
compul sions even by foregé&ng the‘seniority vhen he
was Qorking as Sr, Train E&aminer. As two vacancies
of Carriage Foremen were occurring at Visakhapatnam on
30.4.i9§§, he should have %een accommodated 1in one of

those vacancies.

| i
5. We feel that it is a matter for consideration

by R-4, Hence, the applicant is free to make a repre-
|

sentation to R«4 about hisiposting at Visakhapatnam

& |

contduaee



e

2.

3.

4.
Se
6.

7.

* 0 3 ‘..
Station and it is needless to say that the same
will be duly considered by R-4.

6. Subject to the above, the OA is closed at

the admission stage. No costs./

M~ — }&Lujgmﬂ\_ﬁ_L__
(R .RANGARAJAN) ' (V.NEELADRI RAOQ)
MEMBER (ADMN,) i VICE CHAIRMAN
DATED: 1st May, 1995, i
Open court dictation. Mﬂ < I
v ’?—')’_..’
Deputy Registrar (J)CC
vsn ‘ | '
To
1. The General Manager, S.E.Rly, Union of India,
Calcutta~43.
The Chief Personnel Off_icer,S-.E.Rly',
Calcutta-43. ‘
The Divisional Railway Manager, S.E.Rly,
Visakhapatnam,

The Sr.Divisional Mechanical Engineer,
SeE.Rly, Visakhapatnam,

Sri A.,N,Raju, Carxiage Foreman. S+E.RlYy,
V8PS, Visakhapatnam,

Sri UGK Patnaik, Carriage Foreman,
Departure Yard, S.E.Rly, Visakhapatnam.

One copy to Mr,.P.B.Vijayakumar, Adv,ocate, CAT ,Hyd,
8. One copy to Mr.C.V.Malla Reddy, SC for Rlys CAT,.Hyd.
9.0ne copy to Library, CAT.Hyd, ‘

10, One spare copy.‘
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TYPED BY ‘ CHECKED BY g
COMBARED BY . APPROVED BY”

IN THE CENTRAL ADMINISTRATIVE TRIBUN.L
. HYDERABAD BENCH AT HYDERABAD.

THE HON'BIE MR.JUSTICE V.NEELADRI RAQ
.- . VICE~ CHAIRMAN

. ap
-

- THE HON 'BLE MR . R RANG ARAT AN M( AD MN)

o v, T
 DATED - i -{ 1995,

ORDERATUDGMENT s

\

' M.A./R.A,/C.A.NO.I :

6.A.No- 3%@ 0{ g/

T, A.No. (W.B. - C)

Admitted and Interim directisns
: o

CAllqwed, ot
- MM.ML:U; Ot Cays

osed of with direetions, Q\—’VL] '

Dispissed.

. Dispissed as withdrawn

"Dismissed for default,
Ordg

red/Rejected. . 69(\

No.order as to costs.






